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IN THE CENTRAL ADMINISTRATIVE. TRIBUNAl- . A 
JODHPUR BENCH, JODHPUR ·. 4v 

Applicant( s) 

Advocate for 

AppUc<.llnt{s) 

Note~ of the Registry 

ORDER SHEET 

·-APPLICATION NO ............... OF 

Respondent(s) 

Advocate for 

Respondent(s) 

Orders of the Tribunal 

' 
. OA No. 64/2004 
·Date of order: 06.11.2006 

None is present for the applicant. 
·Mr. Vinit Mathur, counsel for respondents. 

The case is adjourned to 28.11.2006 in the interest 

of justice. 

[ R R Bhandari ] 
Administrative Member 

~ 
[ J K Kaushik] 

Judicial Member 
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